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(c¢) the main recommendations that
remain to be implemented by the Cen-
tral Ministries and by his Ministry;

(d) the names of the States which
have Ieoliowed the said recommenda-
tions; and

(e) the reasons for delay in imple-
mentation of the recommendations?

THE MINISTER OF STATE IN THE
MINISTRY OF FHOME AFFAIRS
(SHRI YOGENDRA MAKWANA): (a)
to (e). The Report of the Working
Group on Tribal Development which
has been accepted by the Home Min-
istry was circulated to the State Gov-
ernmenis as well as Central Ministries
so that the recommendaticns could
be taken into account by them in the
preparafion of the State Tribal sub-
Plans and in formulation of secloral
programmes during the Sixth Plan
1978—83.

The Central Ministries have under-
tuken the exercise of guantification ol
funds out of their sectoral program-
mes 1o be ulilised in the Tribal suh-
Pian areas. The Slale Gevernments
have also undertaken such exercises.
The recommendations are kep! in
view while discussing the Annual
Tribal sub-Plans,

Economic programmes for economically
amd socially backward population

85. SHRI GIRIDHAR GOMANGO:
Will the PRTME MINISTER be plea-
sed {o state:

(a) whether Planning Commission
is preparing economic programimes for
economically and  socially backward
population of the country:

(b) it so what are the programmes
to be adopled and imp.emented; and

(¢) allocation made by the States

and concerned Ministries for the eco-
nomic programmes for the poor?
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THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): (a) to {c).
Gevernment has already announced its
intention that the 20-Point Econemic
Programme which was primarily meant
for the development of economically
and socially backward population of
the country would be revitalised. In
addition, the Minimum Needs Pro-
gramme with special stress on educa-
ticn and health will also be accorded
high priority. Emphasis will also be
given to assistance to small and mar-
ginal farmers as well as agricultural
labour. The details about financial
allocation for such programmes are
vet to be delermined by the new Gov-
ernment which has only recently assu-
med office.

Use of Hindi in Central Govermment
Offices

86. PROF. NARAIN CHAND PARA-
SHAR: Will the Minisier of HOME
AFFAIRS be pleased to stale:

(a) the progress made in the use
cf Hindi in the Central Government
offices:

{b) whether any obstacles have been
witnessed in the progressive use of
Hindi in the Central Government De-
partments;

(c) if so, the nature thereof:

(d) whether any complainls of for-
cible imposition of Hindi have slso
heen reporled;

(e) il so. the details theveef: and

(fy the steps taken by Government
to promote Hindi voluntarily on the
part of Government employees in-
cluding the incentives?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA): (a)
to (e). The use of Hindi in the offices
of Ceniral Government has been gra-
dually increasing. The main obstacle
in a wider use of Hindi is the mental
hesitation of employees who have been
used to working in English. It ‘has
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been Government's endeavour tc re-
move these mental barriers and to
encourage ils employees to use Hindi.
Stress has been laid on persuasion and
on providing facilities for the use of
Hindi. There is no intention to im-
pose Hindi on the non-Hindi-speaking
States.

(f) The mere Tmportant steps taken
by Government for promoling the use
of Hindi are as follows: ‘

(i) Setting up of the Kendriya
Hindi Samiti under the chairman-
ship of the Prlme Minister;

(ii) Setting up of the Hindi Salah-
kar Samities in various Ministries
under the chairmanship of the res-
pective Ministers;

(iii) Setting up of a Central Im-
plementation Committiee under the
chairmanghip of the Hindi Salahkar
and the Secretary, Department of
OMcial Language;

(iv) Strengthening ihe infra-struc-
ture, namely, the technical aids and
reference literature;

(v) Providing incentives, both for
passing the Hindi examinations and
for doing official work in Hindi; and

(vi) Operation of the Hindi Teach-
ing Scheme for coaching the Central
Government employees in Hindi,
Hindi typewriling and Hindi steno-
graphy.

Dacoities and Murders in Delhi

87. SHR1 MADHAVRAOQO SCINDIA:
Wiil the Minister of HOME AFFAIRS
he pleased to state:

(a) the number of dacoities, mur-
ders as a result of anti-social elements
being active in Delhi during the last
six months: and

(b) the action taken by Government
in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA): (a)
17 cases of dacoities and 106 cases of

MAGHA 10, 1901 (SAKA)

Written Answers 54

murders were reported during the
period from 1-7-1979 to 31-12-1979.

(b) The following measures have
been taken:—

(1) Externment proceedings against
fhe known bad characters have heen
initiated.

(2) Intensive foot and mobile pat-
rolling during day and night is being
done.

(3) Armed pick®ls are detailed at
strategic pcints.

(4) A special centralised squad
has been set up to collect criminal
intelligence and detect criminals and
gangs operating in Delhi.

(5) Surveillance over known cri-
minals is being strengthenea and
records of criminals up-dated.

(6) Detention under Arms Act has
heen intensified,

Bill to amend Cantonment Act 1924

88. SHRI R. K. MHALGI: Will ilhe
PRIME MINISTER be pleased to state:

(a) whether it is a fact that the draft
Amending Bill of Cantonment Act of
1924 is ready with Government,;

(b) if so, when Government are
likely to introduce the same in the
Parliament; and

(c) what are the main suggestions
accepted by the Government of the
Conference of various cantonments in
India?

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): (a) and
(b). The draft of the Amending Bill
of Canlonments Act 1924 is being fina-
lised for iniroduction in the Parlia-
ment.

(c) A Conference cf the Al India
Cantonments Elected Members was

held at Kirkee on 24-1-60. The Con-
ference adopted a number of resslu-
tions which were incorporated in a





